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Karkhana Limited 
(New Undertaking) 

Industrial Licence 

MIs. Jalna Sahakari Sakhar 
Karkhana Limited 
(New Undertaking) 

(e) Jalna district is a Centrally declared 
backward district. 

[Eng/ish] 

Alleged Discontentment Amongst 
Scientists In Raman Research Institute, 

Bangalore 

1212. SHRI UMA BHARATI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the atte'ltion of the Govern-
ment has been to the news item captioned 
'Scientists at Raman Institute unhappy" 
appearing in the 'Hindustan Times" dated 
February 11.1991; 

(c) if so, the reaction of the Government 
thereto; and 

(c) whether the Government propose to 
conduct an enquiry into the affairs of the 
Institute? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHAI KA-
MAL MORARKA): (a) Yes, Sir. 

(b) The Raman Research Institute, 
Bangalore is an autonomous body. The 
Governing Council, which has also a Gov-
ernment nominee as its member, is the 
competent authority for the affairs of this 
institute. 

(c) Question does not arise, in view of 
(b) above. 

Sugar 1250 TeO 

Development Facilities to labour 
Connected with Assam's Tea Industry 

1213. DR. C. SILVERA: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government have re-
ceived any request from prominent persons 
of Assam to provide development facilities to 
labour connected with Assam's tea industry; 

(b) If so, the details thereof and the 
action taken thereon: 

(c) whether the State Government has 
been earning huge royalty from this industry; 
and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND MINISTER 
OF STATE IN THE MINISTRY OF WEL-
FARE (SHAI RAMJI LAL SUMAN): (a) to (d). 
The enforcement of the Plantations Labour 
Act, 1951 is the responsibility of the State 
Government. Information is being collected 
from the Government of Assam and will be 
laid on the Table of the House. 

Increase In Activities of Anti-Social 
Elements In Deihl 

1214. SHRI SARJU PRASAD SAROJ: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether the activities of anti-social 




